SPECIAL BENCH
IN THE NATIONAL COMPANY LAW TRIBUNAL
NEW DELHI, COURT - II

Item No. 209
IB-418(ND)18
IA-2805/2021

IN THE MATTER OF:

M/s. Alloys & Metals (INDIA) Applicant/Petitioner
Versus
M/s. Hindustan Paper Corporation Ltd. Respondent

Under Section: 9 of IBC, 2016

Order delivered on 19.07.2021

CORAM:

DR. DEEPTI MUKESH SHRI L.N. GUPTA,
HON’BLE MEMBER (J) HON’BLE MEMBER (T)
PRESENT:

209: Mr. Pranay Agrawala & Mr. Sarthak Gupta, Advocates for the
Applicant (Hemant Kumar Kakati)

Adv. Vivek Sibal (Senior Advocate), Adv. Sushant Tomar for
Respondent.

ORDER

IA-2805/2021- Application is filed by the workmen of the Corporate Debtor

seeking rectification of the Order dated 26.04.2021 passed by the Regular
Bench.

List the matter before the Regular Bench on 22nd July 2021.
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